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( .P \o 286, :r, t, rlt . t/r,ra;vaHl,rot i

hereby "Allowed". The Petitioner is hereby directed to give effect ofthe
conversion by requisite alteration in its Articles which is hereby addressed
and cornrnunicate the altered Articles within a period o1'l5 days to the
Registrar. C.P. 286/ l4lNCLT/MB/MAH/2O1 7 is, therefore, allowed. No
order as to cost.

Bhaskara Pantula Mohan
Nlember (J)

Dated: 20th December. 2017
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